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HIGH COURT OII.IAI\{MU AND IGSHMIR AT SRINAGAR

The Principal District (t{ Iessions Jutlgc.
Budga.m/Bardmulla/ l(a I I rra/Kargil/lirpwa ralPoonch/Rambalr antl Ileasi.

No..,-\[Q :Llszsrs:-'".. 4a \ rv\t6*rp/Ils: Dated.05_0g_2017.
t,o'- 

,.,,,",.:..j::l:llllyyl::rlara or perdency of cases as on 10-06_2017in respect of District rnd srrr"ral,1:riffiil*rv

Sir,

In refererrce ro this Registry,s Letter No. 17793lSts.
Dated 10-08-2017 rcgarcring the subject cited above that the
requisite information.is still awaited from your side despite lapse of
more than TWO week. i- ._

ln this connection, you are once again requested to provide the
said informaticin to this Registry within two day,s positively through
return by e-mail hcimu(dnic.in and Tele_Fax frro. ofs,fZs-o (ffi.1bo,
that we may able to transmit the same to the concern quarter as
desired.

The matter may be treated as MoSt Urgent,

yfurs faithfuilv,

' o"ffiffiP-1r'-
website.

sstt. Rcgistrar (Sts.
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